Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 20-01-2025 TO 24-01-2025

DATE ON

5. NO. |APPEAL NO. FINAL ORDER DATE OF ORDER
NO./MISC ORDER NO. | RECEIVED FROM | WHICH ORDER
THEPS TO HON'BLE| SENTFOR
PRESIDENT DISPATCH
/MEMBERS
FINAL ORDER NO.
1 ST/51737-51740/2021 & E/51723 | F.0/50034-50042/2025 15-01-2025 23-01-2025
51730,51731,51733/2021

2 S7/52930-52931/2019 F.0/50043-50044/2025 20-01-2025 23-01-2025

3 ST7/50036/2019 F.0/50049/2025 15-01-2025 23-01-2025

4 ST/54057/2018 F.0/50053/2025 ~ 20-01-2025 23-01-2025

5 ST/50783/2024 F.0/50054/2025 20-01-2025 ~ 23-01-2025

6 ST/53435/2018 F.0/50055/2025 20-01-2025 23-01-2025

7 S71/52285/2019 F.0/50056/2025 20-01-2025 23-01-2025

8 S7/50352/2016 F.0/50059/2025 ~ 20-01-2025 ~ 23-01-2025
9

MISC ORDER
1 ST/52467/2018 M.0/50034/2025 15-01-2025 23-01-2025
2 ST/50314/2016 M.0/50046/2025 20-01-2025 23-01-2025
M e
row

[DEPUTY REGISTRAR|

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website.




